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principals NCH

OA 1765/92
RA 5:g!/'93
MA 2152/97

with

OA 1071/94
OA 2243/94

TRIBUNAL

Neu Oalhi this the 17th day of Nouamter,

Hon'bla Smt.Lakshnii iuaminathan. Me rate r (3)
Hon'ble Shri K.Muthukumar, ftember iA)

OA 1765/92
RA 55/9 3
MA 2152/97

1998

B.P.Bindal and others

(Nona for the applicants) -
, Vs.

Union of India and Ors.

(By.Advocate Shri K.R.Sachdaua )

OA 1071/94

Uh.G. S. Gopalakrishnan, ^
Executive Enginear (Ratd.)
Sh. B.T.yadakar, _ /r i, ^
3upar intending CnginsLs r iRa td
Sh.R.L.Uahi, _ /r- i-j v
Super intanding Eng ins er(Retd.}
Sh.M.S. Bhatii, /d i. j \
Super intending £ng ineer(H8td.>
Sh.S.V .Oalapathi, _ /o +--4 '
Superintending EnginaerlKetd.i
3n.t-»0. Gupta
Superintending Engineer

3h • K»Ra iTta nuJ asn
Superintending Engineer

(Address foi- service
C/0 K.Hamanujam, 763/Sec.IV,
R.K.Puram, Neu Delhi)

• • • Applic ants

Responde nts

(None for the applicants )
Vs.

I.Oiractor Gineral (Works),
Central Public Works Dej^rtmsnt,
Nirman Bh ,Neu Delhi.

2,Union of India tnrouyh its ^
Secrorary, Ministry of Urban Dsvalopmsnt,
r^irman Bhauan, fteu Delhi.

ft

Applicants



-2-

3, SBcrstary, Union Public oerviee
Connmiss iofif Qriolpur House»

\3hahjahan Road, Mew Delhi.

4, (X 3 & C£M£3 Class 1(D«R'.
Association through 3h.A»K.3araf, _
Superintending Cng inaer (U ig ilance),
Delhi Central Circle UIII,CPyD,
3awa Bhawan, New Delhi.

5, CPyO engineers Association, through
p.C.Dain, I.P.Bhauan, -iteu Delhi.

(BY Advocate Shri P,H-Ramchandani, learne d
senior counsel for the ofi icial
respondents)

(By Advocate 3n.fUK.Gupta,for the private
respondsnts)

OA 2243/94

1. M. Laxmiah
3/0 Sh.N.Anjanaiah
0-90, Pushpanjali,
•a Ih i-34.

2»G.N«Chakravarty,
S/O 3h. N.Q-iakravarty,
0-168,Lok Uihar,Dalni~34

3.3#3.0jha
S/O 3h.Manga 1 0jha
A/36, Lok i/ihsr,
De Ih i- 34

4.3. Ku nia t s sa n
3/0 Late K.a. Pillai,
Super intending Cng inaar (Hqs.)
G/b The Chief engineer
South Zon3-1, 140, Mar aha 11 Road,
£ ginoreh, Madras.

5. G.Venkatacha lam

3/0 T.V . Gov indasua my
Super ints nd ing enginesr (Hqs.)
O/O tne Chief Engineer
South Zone—1,140,Marsna11 Road,
£ QfTiore n, Madra s.

(Nona for the applicants )

Us.

1, Union of India through its Secretary,
Ministry of Urban Development,
Nirraan Bhayan, New Oelni—11.

2. Director Ganeral( Works) ,
Centra I Public works Oepartrrent,
Nirman Bhauan, New Delni-H

(By Advocate Shri P.ri.Ranichandani, learned
senior counsel)

Respondents

.Applicants

Rs spondents
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0 R D £ a (ORAL)

L^\'
Snt.Lakshffii Swaminathan, Re robe r( 3) /

\

ye are informed that RA 55/93 in OA 1755/92 has

already bsen dispossd of • In the Tribunal 's order dated

14.10.98 it is noted that Shri S.W-Garg, laarned counsel for

the applicants had submitted that the applicants have not

contacted him for the last several months and hs did not know

whether they would like to pursue these cases or not. Thereafter

on 30.10.98 b© note that 3hri R .Vankatararaani, laarned senior

counsel had appeared for the applicants and today none has

appeared for the applicants evan on the sacona call,

2. In the above circumstances, it appears that the

applicants are not intarasted in pursuing the setter in

respect of the aforesaid two OAs and connected MA 2152/97

in RA 55/93 in OA 1765/92 . Accordingly OAs 10 71/94, 2243/94

and RA 2152/97 in RA 55/93 in OA 1765/92 are dismissed for

default and non-prose cut ion.

3, Let a copy of this order ba placed in OA 2243/94 ®nd

RA 55/93 in OA 1765/92.

'~. 7 -i -i

(Siat .Lakshrai Swa minattian )

Hamber (A) Wa ro e r id)

RA 55/93 in OA 1755/92.

(K.PIuthukuroar) (Siat .Lakshrai

sk




